FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolveney and Bankruptey Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
DEEM CONSTRUCTION COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS

|, Name of corporate debtor Deem  Construction  Company  Private
‘ | | Limited — .
/2. | Date of incorporation of corporate debtor 19/07/2007 .
R

|3 \‘Aulhori(.\' under which corporate debtor is | Registrar dl'CmnTmhic”S:Rl'ljﬂSﬂ;ﬂ"‘ Jaipur
1 | incorporated / registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debto .
Address of the registered office and principal
| office (if any) of corporate debtor

| 6. | Insolvency commencement date in respect of

| U4S201RI2007PTC024757

| G1-262-263. EPIP, RIICO, Sitapura, Jaipur-
302022, Rajasthan
19" April, 2023 (Date of Receipt of Order-

| -

| corporate debtor © | 25" April, 2023)
7. Estimated date of closure ol insolvency 16" October, 2023 (180 Days from the
| resolution process Insolvency Commencement Date)

§ | Name and registration mumber  of the  Name: Mr. Sandeep Kumar Jain
| insolvency professional acting as interim | Reg. No. : IBBI/IPA-002/1P-N00174/2017-

resolution professional ! 18/10446
9. Address and e-mail of the interim resolution 1‘ Address: E-252, Vardhaman Marg, Lal Kothi
professional. as registered with the Board | Scheme, Jaipur-302003, Rajasthan

S | E-mail: sandeepjaines@gmail.com
10. | Address and e-mail to be used for "Address: E-252, Vardhaman Marg, Lal Kothi
correspondence with the interim  resolution Scheme, Jaipur-302005, Rajasthan

|| professional | E-mail: sandeepjainip@gmail.com
1. | Last date for submission of claims 709" May, 2023(14 Days from Receipt of
| Order)

12. | Classes of creditors, if any, under clause (b) of | Name the class(es) - NA
sub-section (6A) of section 21, ascertained by |
| the interim resolution professional }

i' 13. | Names of Insolvency Professionals identified | 1. NA
‘ | to act as Authorised Representative of creditors | 2.NA

in a class (Three names for each class). __LBA NA -
14. (a) Relevant Forms and \N’eblink:hnp://ibbigov.in/downloadform‘html
(b) Details of authorized representatives | Physical Address: E-252, Vardhaman Marg,
are available at: | Lal Kothi Scheme, Jaipur-302005, Rajasthan
|
| I I B =

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Deem Constructions Company Private Limited on 19"
April, 2023 (Order Received on 25" April, 2023).

The creditors of Deem Constructions Company Private Limited, are hereby called upon to submit their
claims with proof on or before 09" May. 2023 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims w ith proof in person. by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

A
- Sandy ep Kumar Jain

Interim Resolution Professional
IBBI Reg. No. : IBBI/IPA-002/1P-N00174/2017-18/10446

Date : 26" April, 2023
Place: Jaipur
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”fl’ublic, Private Sector Wage
-Bill Gap Widens in FY22

ESu bdued govt hiring, faster wage hikes from private firms among key reasons

o

" | oubii vt Employes Employee compensation,
—te sector and public sector wage bills compensation ; % share of GDP
“haswidened Mirther infiscal 2022 tone- from pyt sector aPrivate 3tions e PUblic Secto
=arly a percentage point, shows an ana- has 12.7% share 13 ity
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Economy Macro, Micro & More

Ishaan.Gera@timesgroup.com

';Nm-. Delhi: The gap between the priva-

-lvzsis of data on employes compensa-

O =tjon.

w-=private sector was 12.7% in the year Public sector 1d
=epded March 31, 2022, ¢ nmi:l.-Lrvl:E with share higher 9
Z11.8% for the public sector, the analy-  than private until 9.2
= _—sis by ET has found, 1018-19 I:'qr.lj. — R 21':

—
—

= As a percentage of nominal gross
“domestic product, thl*mdy.—lblllc:ll' the

= A decade ago, in FY12, the public sec-
=torhadahigher12.4% share inthe GDP

_=at current prices against 9.2% for the

sprivatesector The private sector over-
=took the public sector in wages in
=FY20, justbefore the pandemic.

ro = “Private sector salaries are increa-

Zsing at a faster rate than the govern-
-ment and the job growth is alse hig-

=_~her" sald Madan Sabnavis, chief eco-

e —nomist at the Bank of Baroda, explai-
=ningthe gap.

= = Subdued job growth in the govern-

£ “ment may also be a reason, he said, ad-
zding that the central government was

_. -not replacing jobs. “A lot of outsour-

Ln

“eingistaking place,” he said.

= “Thelevelof emplovment haswitnes-
Zsed this kind of il between private

E,,‘ —and government sectors. Also, the in-

-crease in wages izhigher inthe private

Salary Slip

In GDP In 2021-22 12

11

Public sector
share 11.8%

11.8-

sector compared to the government,”
gaid NE Bhanumurthy, vice-chancel-
lorof Dr BR Ambedkar School of Eco-
nomics University, Bengaluru {BASE
University), The lag in the implemen-
tation of the seventh pay commission
by some states isalsoareasonforlower
compensation by the government, he
said. According to a survey by consul-
tancy firm AON, zalaries in corporate
India rose 10,6% in 2022 and are expec-
ted torise 100.4% in 2023, Private sector
rompensation increased 20.3% from
FY20 to FY22, whereas the growth for
the public sector was12.5%. The nomj-
n:n] !GDP grew 16.8% during this pe
IoML,

The total wage bill of the private sec-
tor increased to 2988 lakh crore in

2021-22 from 8.05 lakh crore a decade
ago. The public sector emploves cost,
in this period, jumped to £27.59 lakh
crove from ¥10.85 lakh crove.

The household sector, which repre-
sents self-employved and MSMEs, has
lagged in compensation growth, Alt-
hough this grew the fastest from FY20
to FY22at24.1% , itssharein GDPat8%
in FY22 was still lower than the #.8% a
decade earlier in FY12, The compoun-
ded annual growth rate of emplovee
compensation in the househaold sector
ar9.4% between 2011-12 and 2021-22 was
Iower than the 10.4% growth recorded
in nominal GDP and 9.68% growth re-
corded by the public sectar, “T'his is re-
flzctive of the health of the household
secton” Sabnavis said.
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Lendmg Push

- »+ From Page 1
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E —=Risk welghts determine the capital o be

=held by banks against loans, A higher risk
-welght means a larger caplital requirement

M_—fior the same loan amaunt, Lower CRE and

—a

=SLR would lowor the eost of funds while a
=reduction in risk weights would bring

_-down capital peeds. CRR deposifs do not

=earn any interest, A final decision would
=be made after consultations with all stake-
“holders, including the Reserve Bank of In-

—=dia,” the finance ministry official said, ad:

=ding that a broader policy will be formula-
ted to promote green finance

Eg—- InFY23, the pover nment floated soversign
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g bonds for the first time tomobilise re-

sourees for green infrastruciure and pro-
mote green financing, raizing Bs 16,000 cro-
reein fwoegual tranches. More green bonds
are likely in the second half of the current
fiscal. Bankers argue that a broader policy
isrequired to promoeteenvironmental, soci-
al and governance (ESG) lending, and the
proposed relaxation will firee up more capi-
fal for such Mnancing.

“Another sugpestion is toupdate the Basic
Statistical Refurn (BSE) seven-digii codeto
include green lending, which will help the
povernment track and promote green len-
ding,” said another bankar: This eode helps
banks keep a clear record of online pay-
ments made toward tax dues.

Banks havealsobeenlobbying the govern:

ment to include loans for elecrie vehicles

soame foreign banks in India, which have
plans to scale up sustainable finance, are
especially keen on PSL status for green fi-
nancing, Thiswill help them achieve man-
dated PSL targets and align their lending
practices in India with global benchmarks.
Lending to ekght sectors—including agri-
culture, microand small medium enterpri-
ges, export credit, housing, education, rene-
wable energy, and social infrastructure—is
currently eligible for PSL status. Earlier
this month, the REI issued guidelines for
green deposit mobilisation by banks and
non-banking financial companies
(NBFCs), allowing these funds to be used
foractivitiessuch as renewable energy gre-
en transport amd green buildings. The
framework will come into effiect on June 1L

HUL Sales Climb
16% for Full Fiscal

»» From Page 1
Overthe pastdecade, sales of brandedda-
ily needs goods have increasingly relied
on rural India, where purchase behavio-
ur islargelv linked tofarmoutput, Citing
Mielsen data, Hindustan Unilever said
the rural market volume fell 7% on a full-
vearbasizbut declined 3% during the gu-
arter: "It is indicating that the depth of
negative volume is reducing,” Mehta sa-
il

Guarterly sales af Unilever's India unit
rose to Bs 14,658 crore, fram Rs 13,180 cro-
re a vear earlier, while net profit grew to
Rs 2,552 erore, from Rs 2,587 crore, HUL s
performance iz considered a proxy for
broadereonstmer sentiment in lndia.

Inthefull vear, HUL grew 16% (o post sa
lesof Bs 58,15 crore, while net profit rose
3% to Rs 9,962 crore, The company re-
commetided a total dividend of Rs 39 per
sharefor Y23

The maker of Rin detergent and Dove
beauty bar expects volumes to recover as
inflation softens gradualand consump-
tion recovers with a lag.

MARGIN PRESSURE

Gross margins contracted by 69 basis po-
ints (bps)in thefourth quarter, whileear-
nings before interest, taxes, deprecia-
tion, and amortisation (Ebitda) margin
fell 38 basis points to23.7 %, One basis po-
int is a hundredthof a percentage point.

Overthe past two years, most consumer
goods companies hiked prices to offset ri-
sing raw materials pricesas well as supp-
Iy chain and energy costs. That started
with the pandemic but was exacerbated

by Russia's invasion of Ukraine. Howe-
ver, in the past few months, soap and tea
have become cheaper due to falling com-
maodity prices in thess two categories,
HUL =aid price increases had prompted
consumers to shift away from premium
tea brands toward cheaper loose tea,
which impacted food sales volume,

During the quarter, salesrose about 19%
in the homecare segment, which inclu-
des brands such as Sunlight and Domex.
HUL's largest business, the beauty and
personal care segment, saw 10% growth,
driven by premium skincare products
and zoaps, while the food and refresh-
ments business grew 3%. “Numbers we-
re below our expectations,” said Abne-
esh Bov executivedirector at Muvama ln-
stitutional Equities. “Gross margins ha-
Ve started te1 expand
[|L]HT[(—."F—UI-'HT-I'|_UH!’T[—!‘F, I]I.H ]1;-I!_-iE h&!’-l_‘.f}l'l.’!ll’.-_!‘ﬁ
farvourable from next quarier Mostof the
negatives are tactored inand we expect 8
sirong FY24." HUL's average profit was
estimated at Rs 2,466 crore by analystsin
a Bloomberg survey,

For FY23, the home care segment expan-
ded 28% while the beauty and personal
care business saw @ 12% revenue growth
with single-digit volume growih despite
a decline in overall market volume, The
food and refreshment segment saw a 5%
increass in sales with low single-digit vo-
Iumes.

HUL's digitised sales across platforms
including ecommerce channels and in
ternal ordering app Shikhar are more
than 3% of its overall sales. IMore than
1.2 million stores use the Shikhar app to

order. Also, two of 1is brands, Surf Excel -'
and Brooke Bond, make more than

| wag

1!|!
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F=5.000 crore in annual sales while nine -

brands had over Hs2 000 crore in sales =

last fizcal.

UNILEVER'S TAKE

Unilever global chief executive Alan.Jo-
pe said there is a growing sales dizsparity
between Indian cities and villages, whe-
re demand has weakened due to high in-
flation. Unilever on Thursday reported a
10.5% rise in underlying first-quarter sa-
les witha volume declineof 0.2%.

*Une gverarching phenomenon that we :
are seeing is that urban India remains =

buovant, whereas rural India is feeling
the pressure of inflation,”
an imvestor call for Unilever's earnings.

“&5a, there's guite a big difference emer-
ging between the performance of I.Jrl::l.all
India and rural India.™

For Unilever, India is the second hu_.,g.*ﬁt
market inrevenue after the US. The com-
pany said India is one of Unilever's po-
werhouses and it is confident in its abili-
tv to navigate the turbulence,

NUMALIGARH| T

F.

REFINERY LIMITED |

A GOVERMMENT OF o eyTerrAsE | MR L

EXPRESSION OF INTEREST (EQT)

Murnaligarh Refinery Limited irvites
Expression of Interest (ECQH) from
repuied  manufacturer®OEM  for
gupply of Wind Lidar.

The detall EQl with tarms of reference
are shown in NREL websie: wwa.nrd,
coin, Folder EQI Noo NRLTGAS
REDV2023/01

Interestad parties are requestsd lo
submii information complete in all
respect as per the format in sealed
ervelope. For detais pieamlnglnin

our websie: wwwnr co.in

¥ ﬂl“ Oumi i

B3 L
-

Branch:- Sojat City, District Pali (Raj.)

PUBLIC ANNOUNCEMENT
(Undaer Regulaticn & of the Insalvency and Bankruptey Board of India
{Insolvency Resclution Process for Corparaie Persons)
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and green hyvdrogen

under priority sec-
tor lending (PSLL

e i asler
Hm-.nk of Barada
-

=

i aim eptey
ool el Borviala
i — [

= Wiereas, The undérsgned Being the Auhostised Offoer of the Bank of Baroda under he Securilization
:Mﬁm{fmma Arsets and Endoreement of Sacurty Imensst Act, P00F [Mo. 54 of 2002)
=|and in meisa of powers conlered wnder Secion 13(12) mead wif Aule 3 of o Securty Imarest
: \Endorcement) Aules, 2002 Eusd & Dastand Molice dated 02.00.2023

Trom e date-nl secetp? of (he said nalca.

Trae Biorremrs in parieu s and P puskon gecanlis e
any dealings with the propery wil be subjec! i the charge

wvailable o edeam hasecusd assels

Branch: Rawatbhata, Distt. Chittargarh (Fal)

Branch - Mayo Collepe Girls School &jmer [Raj.)
Misd. No. BOS400TOES, E-mail -meyajmdibankolbansda.com

E.ﬁ.LE NOTICE FOR SALE OF IMMOVABLE PROPERTY
"APPENDIX-IV-A" [See Proviso to Rule 8([8)]

E-Auclion Sala Weliee lor Sale ol dmmowabde Assats endar the Securilisatioa and

«Jilendma Dixil Sio Sh. ALP. Dixil 1o egay
7,72.235 34" Term Loan Ag. 76, 1510 L, both inan acooun! ke
R, 8,48 448 345 interest include up o 27.01. 20 and further inferest, other mipenses wihin & days

Tra Bomowees haring {ailed to repay the amount, notice s hamty ghan o the Bormowsns and the public in
igeneral fhal fe undermigred Bas bien possesson of the propeci s desoribed henein balow in exenciss of
pvesra condemed on him under Sacton 13 &ad sub Sechion M) of tha s2id Act resd wih Aule 3 of e
sacurity infpmst [Enfoeoamant) Fuls 2002 onthis e 255 day of Month April od the year 2023,
cau§ored nod lo deal wilh [he
Bans of Baroda foran amount in 3t
BME Rs. 7,72.295 34" Toerm Loan A5 76,151 Lo. both kean acoount iotal Rs. 848,848 345 Intenes]
|mcludeup b IT.01.20E] and lutrarinteiest, othes aepensas theneon

-| Tra Bprrowrers atienton is imed o provisions of sub-secion (2) of section 13 of the A, in respactof ima

afd

Descrlption of the immowable Property

Houseiof Sh. Miohan Lal
Dabe - 25,04 4033  Place: Rewalbhata

Allthat part and parcel of Property shuabed ai House Mo, 257, back side Budch ihar, Ward b,
25, Rawatbhata, Distl, Chitengarh [Faj.} Admeasuring 154140 Sg. R in e rame of Sh, Nsar
Manammid 5o 3h, Shali Morammed Ragstalion under Sub-Disircl Rawalbhata & Dist
| Ghimorgarh [Fal.). Boundsd by; East- Bada of Nagaralka Rewatbhate 2nd Vacan! kang, Wesl-
Hause of Smt. Radha Bal Morih - Bada of Nagapalika Rawatbhata and Macam kand, South -

Authorised Officar,

Bank of Banods

Aeconstruction of Finangial Assels and Enfeecement of Security Interest &cf, 2002 reasd with
provisaio Ruled (B} of the Security Inlenest [Enforcement) Fules, 2002_ Motics & beraby givan

bo the pubic in genaral and @ peticular to the Borowsr(a) and Guarantoe(s) that the Bl

daccricad the immovabla progarty mortgagedChargad 1o the Securad Crecibor, the Praysical
possassion of which has bean taken by te Awthonsed officer of Bank of Barpda, Secured

of duss in below mentionsd accounts.
The deleds of Borowers, Gurantor's, Secured Acsets, Duss. Resarva Prics, E-soction dale &
Tima, EMDand Bid increasa Amount ar mantioned below: -

cradilor, will be Soid on “As is when i5°, "8 is whal is®, and “whabever hene & s lor reomry

Name & Address of Barower/s Guaranion's-
A-8, Naka Madar, Housing Board Colosry, Tehsil & Distl- Ajmer (Raj.) Pin-305023

Ah, Khughal Das 50 5h. Hira Lal Parwani 2-

Total Dues:-  Demand Nodice Dale - VA 2R022; Rs. 16,73, 16~ upio 011272022,
Presamt Qutstanding:- Rs, 16,00,661,~ a3 an 21/04/2023 + further applicable interess,
cost, charges & ather axpansas et

Statug of Pogsession:- Prygical Prssession

Propesty Inspection Date & Time - 01-06-2023, 12,00 Moon to 04,00 PM
8] Give Shorl deseription of the Immavable Properly

50l Hira Lad Parwasd Boondad by -
O e East by Fooad, 0w he West by Road, Do lhe Horlh | 07-D6-2023 up bo | esténsions of
by Reoad For Wemse, On the Souih by House 04 Nalhu 02.00 M. 0 z'nin.:a-:H

For deteiled terms and conditions of the sale, plase rafar fo the link provided injigete
hittps. (v, bankofbarcda.in‘eauction.mm and (Retpsctibapling. Also, prospact i
hiddars may contact o authorsed officar on Mobdle BIE00RI25.

Date: 21043023, Place: Ajmer |Ral.| Authorised Officer, Bank of Barods 506 HERE fa

Reserve Price, MO, | Dade & Ti
Bid Inereass Amamni| ol E-amclion

[4n wilh Known Encembrances, if sy

V.| Residential Land & Building Ped Mo, 2-A-0, Naka| Rs. 18,09,0000| O7-06-2023
Madar, Housing Board, Ajmar {Ral.) Admessuring| R=.1,80.900/- | G200 Koon o
50.0&7 Sq. Yards in the name of Shri Keshal Das S/0) As. 19, 000 0600 .M.

EMD Deposi Las| (With unlimied

uﬁﬂﬁ'

Wihereas (he futhaised Officer of the Bark of Bercds under [he Sscurilisstion and
Recanstrudion af Firancial Agsels and Enfiorosmant of Securily erest Act, 2002 [54 of 2002}
|andin expmcie of powers confiermd under Section 13{12) mad with Rule 3 ol the Seouwrity inferast
{Erforcemant) Rules, 2002 &sued a Demand Notice dated 24.01.2023 caling upon the
Bomowar- Mis Jeyesh Mehndi dyog Prop. Mr. Jayesh Rajpurobit, (Guarantar] Mr. Abhay
Singh Rajpurahit io sepay Ihe amausi menliored in he nalice being Rs. 12.99,895.51 in Cash
| Credil, Fs.78,201.42 in Term Loan, thus fotal ameant in both actounts Rs. 13,78 19€.93
including ierest upto 31.10.3032 and furiher inleres] and cfher expensas within 6 days from
this dake of receipl of the said notice

Tha bomawens having lzled b repay the amount, the nobice s hepely gven o the bomorwens and
publ i gereral fat the undersigred has laken pessession of The properies described hersin
Ebeh-mnumdmmmdmhmumrmmmmsﬂm 13 al &1 read with
rulip 8l iof thee Security Interesi {Enformement) Fule 2002 on this e 236h day of April of the year
2033, The Borowars in particular and the public in genaral is hensty cautioned not o deal with
the property and any dealings with the property will be subject 1o the charge of Bank of Baroda,
fier an amounl of RS, 12,88 93551 in Cash Credil, Re TE201.47 in Term Lodn, thies balal
amaunt in both accourts Rs. 13,T8,1%6.53 including interest upio 371.10.2022 and furthet
|intaresiand athar sxpenses themon,

Tha bormeer's atiention is imdled o provisions of sub-sactian () of secion 13 of the Act in
razpact ol time avelabla, fo redeem the secuned sssets.

Description of the Immovable Property

All thet part ard pareel of Residantial Property ailualed at Houss Patla Moo 206, Wilksge
Fougreas, Tefsil Sojat City, Dtk Pali (Raj.) in the narse of Shri Abhay Singh Sio Shri
Mizhraru Singh. Admeasuring 1681.08 Sq. it Registration under Sub-Disirict Scjat City &
Céstl. Pall {Raj.). Bounded by: East- Read, West- Propesty af Dalpat Singh Sio Shel Farme
Singh Raipurchil, Marth. Praperty al Shankar Sirgh and Mohan Singh, Seuth- Raad

Date: 26.04,2023; Placa: Sojal Gity Authosized (Hficer, Bank of Baroda

APFEHI]II IV [Rule B{1)] POSSESSION NOTICE (For Immovable Property) L EOR
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RELEVANT PARTICULARS

.rl i

Deaaim Construction Company Priabs LimHesd
1G0T
Wd{:ﬁﬂmmﬁr hlpu:

&, | Corpormie: dermity Mo, ¢ Limied Lisbasy
mm#mm

:lm{fﬂEwml!d
| priacagual officr (f arsd of conponm
| tedmne
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B

& | Inenhvency commenoomand dre in
| st of coepoetes detsior

15th Aprll, 2033 (Dot of Recnipt of Oroer- 35t A,
S

T

7. | Desrrerien cls of citmam of imsshamncy

| P T [IrRCEES

&, | Mame and regsimson rumes of e

| Insnhvizncy prolessional aoting oS
| Irterim resoiution pmfessonal

1f5th Chctrber, 202 LA D froem He insohency
Cormmencemaent Dele)

Mame: Mr. Sandeap Humar Jain

Rz, Me. ¢ IEETFA O TP HOCH TS0 T8, 0446
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11, | Ao arel e of the infeem Adideren: £-252 Warthaman Marg, Lal Hothl Scheme,
| Pomsch Ty [riingsEra, 65 regiaeed i IO, Pisgastivan =
| e the Besnect Esmll: raidns g sl =
10 Acdeess ord e ma 1o b wsad for Airberser: E-252 Vachaman, Wasg, Lal Horhi Scheme, -
| pomespondnon Wi e e It A, Azjzsthan = m
| ekt oo Ewmal: sndencjsinpSgmal com T
11, Lot it fior dwenissison of G CFth Pelery. 20214 Dy From Bt of Ovder) -
12, Clickisis O £rcing, Fany, Lndir Tz e cliesaies) - b, -
| e (b} of subsamobom §68) of seobion __E

| 1, sEmertained by the imeim sesoiution

RALA i R £ DR e-Tender Notice uﬂ'm;rﬂ‘ =
Tender No : 15/2023-24/PHC/KNR rabiniupits ool :_&3
Consltruction of service reservoir, GL sump, break pressure R e =
fank, supplying and laying distribution nel work, providing A — =
FHTCs, and road restoration works- EMD : Rs. 500000, Tender|  |[35 2 ficoant foms 2nd Welnichity it gy downicadiormustml =
fee : Hs, 18518, Last Date for submitting Tender ; 22-05- | 1) Db, of susrortond representaties | Pysiosl dddees €252, Vorhaman Marg, Ll Kothi :—fﬂ
2023, 03:00:pm. Phone : D4972705902. | e vt Scheme, Jeipu- 00005, Regesthan =
Wabsite:www.kwa.kerala.gov.in & Motice i hereby given that the National Compary Law Tribural has ordered the | =

; commancement of B cofporale insolvency resolution process of the Desm |- <
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Wellness aroma is gammg ground

L=with i increasing demand and the Make in India
=push, the Indian wellness aroma market is likely to

C;.'-%“ Business Connect

director, Tara Candle,
discloses, "The
demand for and use of
essential oils and
aromatherapy
methods has

now people
understand how
general well-being,
wellness, and aromas
are closely linked.

CONSUMER CONNECT INITIATIVE

A growing need and
culture are also
making Indians realise
how keeping the nght
aroma at the work
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of Indian culture and
traditions including
Ayurvedic medicine,
yoga practices, and
meditation. Our

&?—;reach USD 700 million by 2027

ca_-Rakesh.Malik2 and with many taking

© @timesgroup.com up products from the
= category, the segment

h he wellness is growing faster than
__Ta roma marketin  expected. The Indian

- = India has been lifestyle/wellness

= =increasing its foothold  aroma market is

A 4
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currently valued at
UsSD 500 million,
with the home
aroma category
accounting for 40

per cent of that total.

The market is
predicted to
experience
tremendous growth
and will likely reach
USD 700 million by
2027,

Dr Deepak lain,
founder, The
Fragrance People,
"Wellness aromas
refer to the use of
essential oils and
natural fragrances to
promote relaxation,
reduce stress, and
improve overall
well-being, The
practice of using
aromas for wellness
purposes has been
around for centuries
and is gaining
popularity in India,
where traditional
medicinal practices
like Ayurveda and
Yoga have been
widely adopted. The

.’-
- & i
] *
g —

Households are using

desk can help in

country is well-known
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skyrocketed as a

aromatic substances
{essential oils) for
holistic healing' is how
aromatherapy is
defined. In recent

numerous popular

result. The 'therapeutic  aromas and
application or the fragrances, such as
medical use of Oudh, Eucalyptus,

Lime, Rose, Bergamot,
Lavender, and more to
give an aromatic
makeover to homes

focusing better, cut
distractions, and fight
the fatigue of isolated
working hours.

Arjun Ranga,
managing director,
Cycle Pure Agarbathi,

for fragrances like
Jasmine, Sandalwood,
and Camphor to name
a few, which are
widely popular in an
around the world.
There are aromas in

(=

The market for wellness aromas in
India is growing rapidly, with an
increasing number of consumers
turning to natural remedies for
health and wellness

market for wellness
aromas in India is
growing rapidly, with
an increasing
number of
consumers turning
to natural remedies
for health and
wellness."

Talking more
about the growing
demand, Kiran
Ranga, master
perfume creatar,
and managing

director, Ripple
Fragrances (IRIS),
shares, "With the
growing demand for
holistic well-being
not just for one's
physical and mental
health but also for
one's home,
essential oils have
been making way in
the fragrance
industry of India.
With aromatherapy
being our core

vears, the Indian
market for house

and create a refreshing
atmosphere.”

concludes, "Soothing  the Indian
aromas are deeply geographies that are
rooted in every aspect  known for wellness”
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E fragrances has grown NEW BUSINESS
= significantly due to the FOR EVERYONE
importance of aroma o=l

outlook, there is a to décor and SCHOOLIRORIEUN
p;eml';m cu[le;tiun an;bi;nce."l _ I Eﬂlf%%ﬁgﬂj
of products an ubstantiating Damage ¢ Interm
essential oils in further, Ridhima
aromatic fragrances  Kansal, director, NU r'T““ Al
of lavender, Rosemoore, asserts, ANKIETY, BEVENTIA, HY PERTENSION,
lemongrass, and "The concept of aroma | EF TS AEITTEINTITN
apple-cinnamon wellness is picking up SHARRARTEIN
which have been an  in India. Increasingly iﬁwnds;lﬁ; lour
aid to enhancing ' Mall: Iwmlinﬂﬂ

one's mood. The
impact of these
fragrance notes has
been immense in
alleviating wellness,"
Today, people
have discovered
alternative medical
therapies and
traditional cures for
living a healthy life
in recent years.
Umesh Singh,

Industrial Land for

Sale in Karnataka

We are looking to SELL or do
JOINT VENTURE for 500 acre
of industrial land in North
Karnataka with all permissions
of water, power, etc.

,,m*
Mail at : karnatakasouth2022@gmail.com e

ﬁﬁiiﬁﬂi ‘o e A oy wi
Far wholesale Enquiry Contact - 011- 43778820
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